MOST URGENT
VIDHAN SABHA QUESTION

GOVERNMENT OF NCT OF DELHI
PWD SECRETARIAT: 3R° FLOOR,
MSO BUILDING, I.T.O., I.P. ESTATE,
NEW DELHI-110002

F.11(107)/PWD-II/VS St.Q.24/Dec.23 /Jiﬁi)ub/ /%6--5} Dated: |4 / 2] 1023
To

The Dy. Secretary,

Question Branch,

Delhi Legislative Assembly,
Question Branch, Old Secretariat,
New Delhi- 110054.

Sub: - Reply of Legislative Assembly (Starred) Question No. 24 raised by
Ms. Bhavna Gaur, Hon’ble MLA during Winter Session 2023 due
for 18.12.2023.

Sir,

Kindly refer to Dy. Secretary (Q.B) Legislative Assembly Secretariat
(Question Branch) letter No. F. 11(B-1) VII/2020-25/VSS/Question
Branch/6290 dated 07/12/2023 on the subject cited above. In this regard,
please find enclosed herewith 100 copies of reply of Vidhan Sabha Question
as mentioned above for necessary action at your end. Further, the copy of the

same has also been sent through e-mail.

Yours faithfully,

Encl.: As above [XT{\“—\\I)

(ANIL BHOLA)
Dy. Secretary (PWD/VS)

, ANIL BHOLA
F.11(107)/PWD-II/VS St.Q.24/Dec.23/cﬂ’5}7ﬂJ )?Z’é“ohf" Dated: )Q/I),}EL%CRETARY(PW'D)
Copy for information to: -

1. OSD to Hon’ble Minister (PWD), 6th Level, A-Wing, Delhi Sectt. New

Delhi.
'8

Dy. Secretary (PWD/VS)
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A Al
SOUTH WEST BUILDING & DWARKA COURT MAINTENANCE DIVISION M-121(N), PWD, NEW DELHI Frnnexune | A
. Status of Bhaskaracharya College of Applied Sciences, Dwarka
S.NO |Year Project Name of Project Concerned HE " |Objective of [Sanction Date Approved Tender Cost | |Physical
Approved by institution Project (Issued by DHE) [Cost of Statusof
HOD / Admin Project 1.2023) |Project
Secretary (Executing Agency - PWD) (in Rs.) i e no:..!onnn 15
1 12019-20 [HOD Revised EOR to BCAS Sector-2, Bhaskaracharya Providing 1,761,029 1,487,090|Completed
Dwarka, New Delhi. (SH: College of Applied better /
Preventive measure at BCAS and |Sciences necessary St
Replacement of Kota stone by infrastructure/ c-1 &5
vitrified tile and Mirror Polishing facility Gl
2 [2021-22 [HOD EOR to Bhaskaracharya college of Bhaskaracharya Providing A0 >+185,758 1932540  [Bill yet to be Completed
»un__.mn Sclences (University of College of Applied better / finalized ~
Delhi), Sector-2, Dwarka, New Delhi- Sciences necessary Ere).
110075.(SH:- Preventive Measures 5?&:.:&:3\ -3
and replacement of kota stone by facility 2 C—
verified tile and mirror polishing at Y
3 |2021-22 |HOD Repairing of damaged boundary Bhaskaracharya Providing 8/25/2021 2,012,900 1,030,096 956,742 |Completed
wall, iron grill, concertina coil College of Applied better /
fencing and drain of Sciences necessary Erel ,
Bhaskaracharya College of infrastructure/ -4
Applied Sciences, Dwarka facility . . c
4 12022-23 [HOD EORto w:um_ﬂ..un:m.ﬁ College Bhaskaracharya Providing 29.03.2023 - 551,754 412063 476540 Completed
of Applied Sciences (SH: College of Applied better / Sred
Rehabilitation of two units of Sciences necessary :
rain water harvesting systems, infrastructure/ e,
repairing and cleaning of drain) facility

S,

FAE,

(
.l a..\
EXECUTIVE ENGINEER

SWB&DCMD M-121,PWD
NEW DELHI-110029

A

il




Annexure "B"

SI. No. |Name of work Sanctioned Amount Remarks
A. Work sanctioned and tendering under process
EOR to at BCAS (SH:- Repair of Water Supply Pipeline System and Sahesion has been ]
1 Replacement of rainwater pipe of the college building Repair of Toilets Shafts Rs. 53,01,400/- Teit M vide lefter Tender under
with CI Pipeline) process.
Supply installation testing & commission of IPbased CCTV Survelliance B8 -9310 el Encl: C9
2 Rs. 38,43,454/- 10.11.2023
System at BCAS.
B. Estimate for the work has been submitted and the sanction is awaitted
Sl. No. [Name of work Estimated Cost
EOR to Bhaskaracharya College of Applied Sciences (University of Delhi) at Estimate submitted| Sanction is awaited
Sector-2, Dwarka, New Delhi (SH:- Repair of grit wash, kota stone & : vide letter no. Encl: C 10
1 |development of premises). Rs, 43,95,700/-  |23(41)/EE/DB/SWB
D/2023/1841 Dated
30.09.2023
C. Estimate for the work is under process
1 Installation of main Gate Estimate is under process
As nt Engineer (P)
South Zone
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BCAS a i P LR AT ey M o )bl ,_r_l Ied tllle and Mirror Polish' -
Dﬁerent location). N ST I s ing at

cgirence letter “No. BQAS/l?'(l)/P-WD(Clvli}/Qolg/l%O e
ipdl ghaskaracharya College of Applied Scierices, Sector-2, D "

which a revised esmnate.prepared,by the Asstt Engineer(
acn, B, NCC Bldg., Safdaﬂuhg Enblave New De1h1
e subject cited above, . hag bf.:e:n recor
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7 Eight Only) for AjA ancf “‘[S Prevennve measures.
= by vitrified tile and Mirsor. Pohshmg at’ Different: Toc
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emm is sanctioned su‘bj ect to the follovnng conchtmns -

That a]l the t..oda} foméhhee as 4301 Cr F R & CPWD ma.nual shall be obsbrvecl and a 5 s
report-will be senrt to m’ié Dxrcttofate oy 5

warka, New Delhi- -11007s,
P_) South West Buﬂchng M. D]Vm

Ho cscalatlon in cost & no "dctwatlop in the work sﬁall- be allowcd.
T et .-,,‘— 5 . i &

The releva+ detail of phy .;1Cc.,l and ﬁnancxal ach;evements -shall be sent to thzs
Jxrectorate on time to tu'ne baﬁls' ;

The work. 5
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The Ch1ef PI‘O_}eCt Managcv' (Edm:a;tic;n Pro_]ect), PWD .may monitor the ¢ase.
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TUREM . /Agre\Ement No. 97’\ EE [en™ o2 (~/ 18~2 0

¥ 1 T / Name of Work : EoR L %heus Ceadhovye CSllege s
i?ff*ecﬁ Scie tace (mivetlo0r0eN) Spcd Dln 1n o s b (St [P

Q D(cute\.—J' o St~ ¢ Vet 53 —H—Qa oD
NO';:::;:E o R Rkt €oCaltenC ot ( oA

™ / N\Aﬁle of Contractor : Brfe. Qan gl v 9 C(.MQ"'VU\QJ.'W\ <. ¥
IFmiAa arra/Estimated Cost: :Rs. 33‘ €3, 2994~
ff¥er wit/Tendered Amount  :Rs_|'F, €1,029
nfagfa Rdg Wi /Security Deposit : Rs. ;
sfm wiy Eamest Money ' ‘Rs. @ /‘. vy t:. B :
R wwrR/Performance Guarantee e,s* Ve oy 2:\ re. 2, 880Stf—
T R D IA=RA nﬁa:rv/

Percentage undcerClause 12 @ ¢ S0 So /;1 b.ng 0

w=u RuiRa/ Time Allowed . Aoy,

e ARR/ Dateof Stat @12 [ 209
w1 & A/ Date of C Cempiglion: 2\~ 1—- 200 4.
RS Rl o DB B

i @ wd / Conditicn cf Water : :
| e A BZ /Rebate offiered by the Contractor

,.-’

vt fam o & 5 3w TR i & il wlRka / Certified that this Agt.

Contains Pages g

i
Marked as ; :
TA ya e Total Pages 3 L @ W/ Including

uf& uff / Comection Slips

1

Ry

Executive Eng: neu
C.B.M.D. M-121 (N)
P.W.D(D.S,)

’ B8-6, N. C. C, Bh
Cb N t‘&!l-'c& ( New Delhi- tlog:;n

Taneja Enlerprises
PH.: 2337p496, 233791466',9811225026

E.E.
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z e s |
O/o THE EXECUTIVE ENGINEER, CIVIL !
PWD, (Govt of N.CT. of Delhi)
Bouth West Building M Division
NCC Building Safdarjung Enclave,
New Delhi-110029,

EMail: cepwddelhim121@Gmail.com

Telophone No : 26178334

Sy} 52

. dir
s ul f‘{:ﬂ” Kunj, Vikas Nagar
i Nogr, New Dt
karacharya mllcge-or Applied Sciences (University of Delhi), Sector-2, Dwarka, New Delhi-
. 2 EOR ‘o B!I’s

i 5, (SH:- Preventive Measures and rep!a.ccment of kota stone bg.l verified tile an.d mirror polishing at
110075 location).(SW:- Misc. repair works in electronic lab and toilets and repairing of water pipe line).
different localion/-

2 - 93/EE/CBMD-M-121(N)/2021-22.
:;E = 2 Rl - 28032022
o e # RfErE) - 26.052022

: femita 20.03:2022 g1 ST Fremre IR Y Erae wer 40881810722 T F
‘“‘5' L ?ﬁg %Ezozz . 58,000/—(W94 IO §IR AH), ARG Ve Fa, e g, T3

'zg%aﬁﬁﬁma%mﬁrwmﬁ(z)/a&wnﬁmﬁ:f%@rwﬁsazomzz/ 424
fefe 22/03 /2022

Rt ar S & 5 e weras afama-1 AR (Rowo) TaeTE Y R, W W wonfim
mmwmmﬁ@a@raMWWWﬁl

s A T T B W A oW gl @ erf o 8N @ argen R B orfar) Rt B Ay s
HvERE Sgad [ B @ o 39 wrafed § Sukerd & |

Please Note:*  No Running Account bill shall be paid for the work till the applicable labour
licenses, Registration with EPFO, ESIC and BOCW Welfare Board; whatever applicable are
Applicable submitted by the contractor to the Engineer-in- Charge,

/ wady

f m Riososrgoriesi-121(gw), MNFAR, 7 Rt |
e, Rioosrgoriea—121(e), shfrf, 7 fawlt |

Cont

% wx\ W)



f R A o Condition of Water :* : : : r.

| i R wren # 5 yw T A iy offi wRa / Certified ihat'“this Agt.

WYRAT W, / Agreement No, ) 3] EEJC‘_&MD!MfTLI N 2062({-22

‘® T T/ Name of Work : _Eor o BhasVaa Groong Lellage ob-
" EPPU et sy 1020 Tun D o

WSoTIS ‘s, Pﬁre_\m‘\l:vg N Gt O] e T t(.%_
o> by VeviZad die ana Wi $dltlang ab clofiad 1, fres,
L P 2 S oY Yo—e (D OGS AN be (L. Led oo St A—
Wedo, Pife viug 5 6 :
33IR T I / Name of Cbntractor - DDyl v oip
sgwia ar/Estimated Cost :Rs, - 3Y 42 2 cgp
e wiffi/Tendered Amount ‘Re. .Y8.22 §4o».,
wfefa e wif¥/Security Deposit : Rs.
sifim uff/ Earnest Money : Rs.
s wmgﬁ/P'erformance Guarantee .
e R B Iwfa whiway :
Percentage under Clause 12 = Y3, $€ %4 Lol
w1 RuffRa/ Time Allowed bo  Das '
W # AR/ Date of Start 28- 65 —2e2n_
Wtk 3 R/ Date of Completion - Abviotr . G on iy

2

3BT T A ge /Reb_ate‘ offiered by the Cdntractdr
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GOVT. OF NCT OF DELH]

NG, 2"° FLOOR, 5 8HAM NATH MA
) gV (Email ID: dtehedyugn um’::;. DELHI-54,
ining & Technlcal Education, Mun) Maya Ram

Traind
’;ﬂ‘ 4to gobind Bingh College, Pitam Pura, Delhi-110034

jor Work /BCAS /201y /- 5o
i work/Major Work /BCAS /2014, AT TR

R
'

V DIRECTORATE OF HIGHER EDUCATION

Murg, Neur Gupy

v e p o

pLl 4

Enginccr- PWD’ Sauth we. ‘: i % Vl(.(; P”h(‘ipajn Bhb’ikhl’ﬁii’téf'jb
_- “'/a‘f Dwarka C(JUl't, B'6| Nc.(. i ch”f:Mf: ’;‘f' Ar"p”’:d T-;f'if:n(}:y“ f‘/:’-tflr o
s “cardarjung  Enclave,  New  Phauc-l, Duarka, Sy fyrges Ao,

;ngb029, B . -

of damaged boundary wall, iron grill, concertina cofl fencing and drain
¥ ssmcharya College of Applied Sciences, Bector-2, Dwarka, New Delhi.

D

¢ letter Nos. BCAS/12(1)/ PWD (Civil)/2021/205 dated 21:06.2021 and leter
aﬁrﬁilDHE/2021/267 dated 15.07.2021 issued hy Vice Principal, Bhaskaracharys

J jplied Sciences, Sector-2, Phase-I, Dwarka, New Delhi-110075, vide which =

gyured by the Executive Engineer, PWD, South West Building & Dwarka Count, &

[sidng Safdarjung Enclave, New Delhi-110029, in respect of work mentioned in the
Jadsbove, has been recommended and forwarded. In this regard, [ am directed 1,
{:4/A & E/S of the Director, Directorate of Higher Education for incurring an
2. 20,12,900/- (Rupees Twenty Lakh Twelve Thousand Nine Hundred Only)
}ud E/S for Repairing of damaged boundary wall, iron grill, concertina coil
4ol drain of Bhaskaracharya College of Applied Sciences, S8ector-2, Dwarka, New

"!. gant is sanctioned subject to the following conditions:-

itall the codal formalities as per G.F.R. & CPWD manual shall be observed and z
Frt will be sent to this Directorate.
foescalation in cost & no deviation in the work shall be allowed.

erelevant detail of physical and financial achievements shall be sent to this
“lorate on time to time basis.

% work shall Be awarded on immediate basis.
*Copy of the work Award shall be given to this Directorate.
' Chief Project Manager (Education Project), PWD may monitor the case,

PAagPTOVa!. is being given as per the - instruction issued vide order
| /4403F/Mlsc./2010-11/DSIV/2505-2515 dated 2/6/2011 & No.F- 8/2/2007-
1-4550 21 /09/2011 issued by Finance Deptt., GNCTD.

Orke' txecution agencies will strictly follow the guidelines for execution of
S 1ssued by Finance Deptt., Govt. of NCT of Delhi.

¢ . . 3
' tx?’;f"mre involved on this account is debitable to MH 4202 01 203 90.00 S3.
Tojects of Govt. Colleges/Universities under demand No. 11 for year:

s
%\\ﬂ%}w

D
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IR H. / Agreement No. 62- | E [ CRrn M-—lo_scmj 2021-2>

Frd @1/ Name of Work : R poee i e b ‘
.\;A;e.'JzP 1Ypm iU Cavs et e Qm%‘*
%_bkuumd«mr CAle ge o Ctohlrnd Scicw o QU Loes.2
Qéﬁm% ‘-imN/C‘ﬁar'T?é%ontractor ArbcP., P Kadiv

FFfa arr/Estimated Cost ! Rs. \'{‘?l ' .5 -

AR wiR1/Tendered Amount :Rs_ 10, '3;_, oL — - 0 e

ufogfR Ry ?ﬁ?r/Security Deposit: Rs- ~ _ "

S ff/ Earnest Money :Rs._

e s/ Performance Guarantee e / e e:x\ e £E QG?OEL—‘

T R D SwEE wRm,

Percentage under Clause - SERERS ) G—> Ay 86' / 'Qc-v,@mu.) '
w1 fRuiRa/ Time Allowed

Co d&% _ ' l
w3 R/ Date of Start Dk {9——c>f-2_-oLL £ = .
- | ¥ A R_RfRiy Date of Completlon |2—63 el 1 i R |
-mﬁzsm%‘i‘: SR e bk 2_0':1;2_. :
TR A it Condmon of Water : ' ‘
3‘4’?«? e & 'lé ue /Rebate offiered by the Contractor S
a5 s & s 24 ?m'ﬁrﬁ § & il wfkq / Certified that this Agt
Contains —__ Pages 9 @
- Marked as‘ -
B9 79 W Total Pages .. _ \ : T’L__, L 5)5_\ ® wy/ Including
gf% ufef / Correchon Shps :
( . - By :N‘:Rr’: 3{}:;"” ‘
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B DIRECTORATE OF HIGHER EDUCATION
s . BTE B GOVT. OF NCT OF DDLHI '
; ock, DTTE Building Complex, Muni Maya Ram Jain
: Pitampura, Delli-110034 i ;
i (E-mail:- dichedu@gmail.com) : N ¢
3 F.No. - atdiH -
., - DHE-10{16)/ Minor Work/Major Work!l]C;\S!?UIOJ Jqn~ I"I’J/? D”“,’"" .'lﬁ-) bg } 5
‘; 1. The Executive Engmwr. PWD Gi\C’l‘D South 2. The Prlncf"ial Bhasknracharyn
' West Building & Dwarka. Court, B-6, NCC  College .of Ap priec. 5c1cn;¢i:'
B i Building Safdarjung Enclave, New Delhi- | Secior 2, Phase I, arka, ©
£ ! 110020 ; Delhi-1 100?5
{ {Email:- eepwddethim 12 1gmail. wml : 5
: Subject:- EOR to Bhaskaracharya College of Appllcd Sclcnccs (SH' Rehnbllllltfoﬂ o!' two:
il units of rain water harvesting systems, rf-'Pah““E '“’d d"““’n“ af dmlﬂl

Sir/Madam,

Reference  letters  No. UCAS/12(}]/PWD(C1NI)/2022/|29 datcd 90.04 2022 nnd..-'

subsequent letter No. BCAS/4(3JDHE/2023/2291 dated 22.03.2023 - |ssued by~ Prinicipal,
: e AT s st ase 1, Dwarka, New Delhi-110075, vide

Bhaskaracharya College of Applicd Sciences, Sector 2, Ph

which, an estimate prepared by Public Works Dcpartment (PWD), GNCTD in respect of wark_—'

mentioned in the subject cited above, has been recommended and forwarded. In this regard, L.am .

directed to convey the AfA of the Director, Directorate of Higher Education, GNCTD of ‘Rs.

5,51,754/- [Rs. Five Lukh Fifty Onc Thousand Seven Hundred Fifty Four Only} for EOR to
habilitation of two units of mi’n vrater :

Bhaskaracharya College of Applied Sclences (SH: Re
harvesting systems, repairing and cleaning of drain). However, the E/S shall be'on the acrual

cost / tendered cost, which shall not be more than the total Estimated cost o!’ Rs. ‘B3 51 754f for
the works/ projccls o ;

The grant is sanctioned subject to the following conditions:-
1 That all the codal formalitics as per G.F.R-2017 and existing & appmvcd CPWD mnnual
and instructions & guidelines issued by CVC/FD from time to time shal! be observcd and

a report will be sent 1o this Directorate.
No escalation in cost & no deviation in the work shall be allowed.

TERNIIE

2.

3. The relevant detail of physical and financial ach:cvcmcnt.s sh.;ll bc scnt to Lhis Dlrectom:c
on time to time basis.

4, The work shall be awarded on :mmcd:alc basis and complcled wlr.hin time fra.me ns B
mentioned in the estimate and status rcpon may be submitted after complcdon of- wurk.

5 The copy of the work award shall be given to this Directorate. A :

0. The Chiel Projccl. Munager {Education Project), PWD may monitor the case. - TRd

T The approval is being given as per the instruction reg. DFPR issued \u'de nrderﬂN

Eiak 1]

20/08/2019/AC/jalina/2575-2674  dated = 07.08.2019 & . No, - F.8(2)/2007:
. AC/Finance/01295513/{slina/ 1376-1499 dated 14.05.2018 reg. ndopnon of- DSR-2016

for capital works in GNCTD issued by Finance Department, GNCTD.
. That . the execulion agencies will strictly follow the guidelines !'or exe::ut
-2 gm);u?,!lworks issued t]rls Finance Department, GNCTD [rom time to time. : :
G stitutio ik
‘. .;Dﬁ-?.-ctgra?c jon sha m.ummr l.hc work and its pmgrcss m:h a p-enodxc r:port o Lh:s '

- Directo ‘g;u.- aft_c_r;con-tﬁct-.ton of work, L : T Sk

: The _instructions mentioned in thc Circular .~ “No. t

<% 15/Infn7012336327 /jsfina/ 1597-1713 dated 03,11, oowlf::ut‘;, o g;- R m‘f’”z‘?l
- GNCTD shali be followed as per appl:cnbihty ke % e Dcmrtm

: Tne: expenditure involved on this account s debita b! '

; "Infrasmxcmm ‘Projects of Govi: Collcgesquu:rsIljcs :.I:d:r tg M" d4202 P e

A q:ancmj year. 2022-23 oo ND' aia
Lok T}“? issues with the prmr appm\nl or Cnmpctcnt Auihorlt)r |

i 'J &, e
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WY Wi g OFFICE OF THE EXECUTIVE ENGINEZR
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The Principal, '
BhaSkaracha.rya College of Applied Sciences
(University of Delhi) at Sector-02,
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New Delhi-1 1007s,
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